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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKLILAM  BENCH 

OrigjAal Application No. 336 of 2013 

Tuesday, tbis tb-e W'day oflidy, 2014 

CORAM: 

Hon'ble Mr. U. Sarathchandran, Judicial Member 
Hon'ble Mr. P.K Pradhan, Administrative Member 

Shamila Mumthaz C.G., W/o. Anwar Sadat, 
aged 22 years, residing at Kalpeni Island, 
Union 'ferritory of Lakshadweep. 

V 

(By Advocate — Mr. IVLR Har1ral) 

Versus 

I 	Union of India, represented by Administrator, 
UT o'lLakshadweep, Kavaratti — 682 555. 

'I'he Collector cum Development Commissioner, 
UT of Lakshadweep — 682 555. 

3. 	'I'he Director of Education, UA'. of Lakshadweep, 
Kavaratti — 682 555. 

(By Advocate — Mr. S. Radhala-ishnan) 

Applicant 

Respondents 

'fhis application havine been heard on 08.07.2014, theTribunal on the 

same day delivered the following: 

ORDER 

By Hon'ble Mr.  U.  Sarathchandran, Judicial Member- 

Learned counsel for the applicant submitted that the applicant is not 

pressing the Original Application. Accordingly- the Original Application is 

disposed of as not pressed. 

(,P.X PRADHAN) 
	

(U.SARATHCHANDRAN) 
ADMINISTRATIVE MEMBER 

	
JUDICIA11-d MEMBER 
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